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The Lok Sabha met at Eleven of the Clock

[MADAM SPEAKER in the Chair]
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OBITUARY REFERENCE

MADAM SPEAKER: Hon. Members, I have to inform the House about the sad
demise of Pandit Ravi Shankar.

Pandit Ravi Shankar was a Member of Rajya Sabha from 1986 to 1992.

He received many awards and honours from his own country and abroad
including the highest civilian award, the Bharat Ratna in 1999. He was also
conferred with Deshikottam from Vishwa Bharati, Music Council, UNESCO
Award, Magsaysay Award and Grammy Award.

Pandit Ravi Shankar passed away today in San Diego, USA at the age of 92
years.

We deeply mourn the loss of such a dynamic and versatile personality and I
am sure the House will join me in conveying our condolences to the bereaved
family.

The House may now stand in silence for a short while as a mark of respect

to the memory of the departed.

11.02 hrs

The Members then stood in silence for a short while.
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11.03 hrs
STATEMENT BY MINISTER
Holding of inquiry into reported lobbying for FDI in India by Walmart

MADAM SPEAKER: Question Hour.

... (Interruptions)
THE MINISTER OF URBAN DEVELOPMENT AND MINISTER OF
PARLIAMENTARY AFFAIRS (SHRI KAMAL NATH): Madam, I just want to
say something.
MADAM SPEAKER: Yes.
SHRI KAMAL NATH: Madam, yesterday I had shared the concern of hon.
Members on the Press reports concerning Walmart. I had also informed the House
that the Government had no hesitation in having an inquiry. Today I would like to
inform the House that the Government will appoint a retired Judge to hold an
inquiry into the media reports concerning Walmart. We will make this a time-
bound inquiry so that as fast as possible, the House is informed of its results. ...
(Interruptions)
SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): Would it be by a
retired Judge of the Supreme Court or the High Court? ... (Interruptions)
MADAM SPEAKER: Let him complete.

... (Interruptions)
2t dto s PAR (HIEEY): GiH DI & RedS oS A g9 BRIV ... (Interruptions)
MADAM SPEAKER: You please address the Chair.

... (Interruptions)
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S HHA A H MY AID G G (U E, A g3 GG 899 D are} W 7 SR B
DS dora T8 § f6 Rews 99 9 ST &Y, a1 310 g9 0 gd Hul kD
QR .. (craeT)

MADAM SPEAKER: Question Hour. Question 261. Shri Satpal Maharaj.
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(Q.261)
# AAUTE AR ¢ 3fee HelGdl, H STRRITS ¥ I § 3R ITREUS U i oy g
I TG Y S AT WA, SIR-hEER, SToviiEel U SR STRgus H fen ugur
B Tl BE1 @ [ Tl Rien & wred € €1 SD! Sl e Ww bed ® oy
He geTehl H AT gl gl # WA S A ST =@ved g b Caiidbd U9 & foy Aiesy
H IS U T AT 57 AN SIRIEUS D AR Sl [Aefd DI Iga-dl URATSHIG o7 & &,
dl BISQ TWISN &l g & o Sl CHFIdhd YYD o, R IHdh AWM AN T8 UBTSi
H T MU, @ AN Bl §91 oY BE| 6 YBR W NoAd B O GOBHY B 8, SAB! I
7 BT 8, Ia! argfieT @Y Caidhel Yo e, Sl a9 &I Caildhd Yo, IS FA
B! TP YDA Bl AIeY Fifh J [G HM gddi § 81 B %I & Tddl # 8 ®

g al 3! e B PR T8l TR I U d SO 8N U IS IINIES Bl gST

ST T B

SHRI M.M. PALLAM RAJU: Madam Speaker, in the overall scheme of education
we are paying particular emphasis to the remote regions like the Northeastern
States and the hilly States. You are aware that the funding to most of the education
schemes is also in the pattern of 90:10 in the remoter regions, where 90 per cent of
the cost is borne by the Central Government and 10 per cent by the respective
States. I know that the hilly States have their challenges in terms of accessibility
and all that. That is the reason this extension is being given.

As far as technical and higher education courses are concerned, the rules
are the same in terms of qualifying institutions. The AICTE has been doing a great
job as far as the qualification of the technical institutions is concerned, where they
have made a very transparent process in qualifying the institutions. I think

Uttarakhand also has been doing well in qualifying the institutions.

N AAUA TR AT HEIGAT, { s A HAl Sl Bl gdle g fH 2012 H 283
A6 e P RN R 3R Wpfd UeM &1 IR I8 984 HH ol BAN < & Sl qadig I
g, O f3ArEe Uew, SRR, STRUITEd Yedl 3R SIRIES &, ¥ IX fBATe™ & quM @l
FHR W ¢l T8l 3R W THFdd Uded & G 8 @1y, difh Rl I a8 F g
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T HT TS 3R TR 98 & IT CHFIdhe Yoded e I1Yl 39 @ 9 W 9Ra Ao # o
ANEM < I A A UH § T8 W DA YDA 7 B & DR AN BT A1 H WAl
BT TSl & 3R 37 gRarst § 91 # 9t ff & Bkt §1 A% @3 St 9 9ara ® f5 'R
AHEdt a3 7 Ry ST o gU R g8l d ANl @ fU S GO AR Jedl
PRI ?

SHRI M.M. PALLAM RAJU: Madam, technical education is a very important

aspect in our overall educational plan. Definitely we would like to empower the
hilly States with more technical educational institutes and also vocational
educational institutes. That is why one of the new IITs has been placed in
Uttarakhand. But we must also practically understand that remoter the location,
harder it will be for the faculty to move in and to attract good faculty. So, I think
we should focus on improving the accessibility to those locations which have
already been identified where we have started new IITs and [IMs. I am sure that
Uttarakhand will be doing well in terms of a whole lot of its technical educational
institutions.

S IO T HEATH : H ORI & dIBMR FHGI &F J S g 3R YRAT ARG ® 3R
T8l W CHFIhel YD AT BT HIB] UG g ST [Tl St 1 SI1 918l & b uddi
g3l H AT T & dgd dbArd! el WA @ie DI AT § 90 3R 10 wlrwa &1
YT VT A1RU| W ¥ 9T 2 b YRR gortl # o doiat e vl b1 9 g
oI SR G8f & AN Al Ubd W el of Ul 81 I Il H W8 b BR Al
P TR DI & fog S wsar gl # S @ed g fF R RRAr senet # o
qepiTeh R HwI Wil WRBR bl MAHdbd 27

SHRI M.M. PALLAM RAJU: Madam, we do appreciate the concerns of these

remote locations. But like I said, remoter the location harder it will be for the
faculty to go there. But that does not mean that we do not have any intention. But
again it is left to the private enterprise to take up whether they would like to put a
technical institution there. As far as primary education and secondary education

are concerned, both the State and the Central Governments are putting in a lot of
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efforts towards rolling it out as far as possible. You know that as far as RTE is
concerned, however remote the location, schools should be coming up. But as far
as technical education is concerned, it all depends on the availability of the faculty.
And also to improve accessibility, the State Governments can take an interest as
also some of the private enterprises.E

MADAM SPEAKER: Shri P. Karunakaran — Not present.

SHRI T.R. BAALU : Year-by-year the engineering colleges are mushrooming
throughout the country, especially in Tamil Nadu. I would like to know whether
the faculty member should invariably be a Ph.D; if so, has the Government
identified the number of Ph.Ds, specifically pertaining to a particular discipline in
which they are going to be employed, available throughout the country? If there is
a shortage of Ph.Ds what is the way out to meet the requirement of the existing
colleges?

SHRI M.M. PALLAM RAJU: Madam, the All India Council of Technical
Education lays down certain criteria in terms of the qualification of the professors
and the lecturers who will impart education in these technical institutes and only
after the criteria are met in terms of the numbers and the qualification of teachers,
the permission is given for new colleges or for expansion capacity of the existing
colleges. I am sure, if we mine the data base of the All India Council of Technical
Education, we will be able to identify the number of Ph.Ds that are available.
Apart from that, I think there should be a larger effort from the Ministry to create a
data base of available Ph.Ds.

As far as the creation of new Ph.Ds is concerned, as far as technical
education is concerned, India has about a 1000 Ph.Ds who qualify every year. But
I feel that is quite less and I hope that we will be able to do more in the coming
years.

SHRI T.R. BAALU : What is the way out if sufficient Ph.Ds are not available?
Faculty members are not available but day-in-day-out you are permitting opening

of new colleges.


kmr133
d by c1 


12.12.12 13

MADAM SPEAKER: You are asking the same question again.
SHRI M.M. PALLAM RAJU: Definitely, the higher education and qualified
Ph.Ds are important for doing fundamental research and for imparting quality
education. Definitely, that is an area that we have to work on. If you look at
China, they have about 8000 Ph.Ds coming out every year in technical education.
U.S.A. has about 9,000 Ph.Ds and we have only 1,000 Ph.Ds coming out every
year. So, we definitely have to focus on that and that is why we are creating an
enabling environment in higher education so that we have more Ph.Ds coming out.
S gon WY : AW, § AUD G J AEAT HA O A Ol A8l g B 8 e H Sl Died
Gl SIAT & SADT FT HISCRAT 8, FT W 87 HERIES, GRBR 4 b dl forar o1 &6
HERTSE # 984 dicre 81 T 8 3R ggt faemeft @ 72 firq o = 2|

S 91 U8 © b A YIgde Bielsl 50-60 BOR BUY A bR 1 oG I b B
AT B S TRt A1 RS € WeRIE Ta-ie 9Hh! WhIoRT <dt & T T
frenef @1 g8 B qeRre, WRHR WXl &1 H AU Hemw QA G Sl A Yo e g
fp WRPR gAY Wed H WIS & oy, e el o1 ygr &1 @ gfaer < arell 87
SHRI M.M. PALLAM RAJU: The approval for qualification of colleges is given

according to strict norms and I think it is up to the individual managements to see
how these seats are given. Nevertheless, the States can enforce certain
reservations. The States can enforce certain support conditions to these
institutions. I think that is the subject of relevant States how they want to do it.

St o AW ;. Aed, HY UEAINEE & dedl Bl UG b R H JOl AT, SHPHI SR T AT
AT St o drel 87

SHRI M.M.PALLAM RAJU: It is a State policy.
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(Q262)
st Shrere Rig @ 9BicyT, oI & gad feAl | g B ST b TR B U D
IS g1 TR, AR Aol I & B9 &) HEledl, Bid 8000 RN H, BIC B A b
S HW TH 37 IS B AW AJEE WAl 8l 31 TR A dad 24% TR A &
WW—W%ﬁﬂﬁW@—Wﬁﬂﬁﬂﬁw%%Iaﬁmmﬁ
g1 STeMYfT |el &1 A el B U1 @ 2l i Fivew [Idpe @ Bl o 1@ ©, i TR d
SfiaT oTT ofTU # ARBIT AT FAT S & 21 a9 2005 A SATER ATl Te% Ao 9 <& 8,
S 9re”t fard ST B a9 2012 TF §9 ST Bl FHIE 84T o, offhs 30 & ATl &l
3R QAT BT &l g9 Sl SMaRI el 8, SUS AR 991 IBH W9 &l g &l Ig AT
ST %@ © 6 TR e we Al 8, offhd ¥ 9Rd & TR ®1 R SAfed Bril o & &
IR 39 IR H &9 T US| BRI BRIS BUT @A BRSPSl AT 99 2012 TP TolTs TS &,
D ATHA d fIY 9RT WReR 1 |l 9§t 1fsq 3t g
# A HA S ST Aredl § (6 S Jedicd A W ARG & TR & [T
& oY, SRR & fJer & oy it I & & T8 8, IS ol 9T 37Y 87
St ST SrEEl @ SIGAUTYRIRGA Wioide & R W A 9e” | Y9l B, SNl &
BT A JAES WhH § 65 W BI forar wam ol It was a committed central share of
Rs.66,000 crore. Hiusit RurS arfi-arf) a1 &l a0l o1 39 @&”i &1 g1 2, a8l &M fhan
ST %81 § 3R 63 T} B draes Wl YIS THYAUHS IbIRT H Bie Tl d1 A foran v gl
AT W < Sl U YOl 8, S9D [ofg # bl @ATedl § [ ¥8 wa g b By wod W g,
STEl AR 984 & 2| R S oe TR T A S1dT € O <@l o7 & ¥ 5 9gd
I G T 2 T fear T 7 dfed Ruld & R I Ui &9 g1 fadiyeR st g,
qIeR WIoded §, W8l SIS HIoided 8, 98 os IR @ BRU YN Wl 8l e
AT Ae 8RR ¥ o77d § 3R Heredr oy i fIgr & ol 8, # f98R 4 Wdftm va Rae
UGl dTed! g ife [d8R & Bs U SN A g1 Bl ol © [ faer # e e aga
3TEO! AR W a1 8, <l [I8R Yeb U1 1Y & STg] SISOl agd DA Hid 11 U &
3R T8l e dioteed & forg g foan wanm a1l S 3118 Wioided H A U bl W W O
Ifeargored dféfhae T8 fien 7l 980 I W 8 91 Jfeasore aféfhae W 78 <7 2l
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39 BRUI Abs FCHC 8l & O & gl AR b - 9 Ieiied e o & v g rt
Al IR €, AT ST ARBR R Jeargored afcihae T8 <, O gaa e ot 8x
TE T FEd T R DA IWHR S A Rem @ ®e o1 @ 2 S9e fue 9 'R @
Rt agd &1 € ok Weria RUIE § oS o a9 @1 21 S RAresd oy € se e
g 5 ome o ¥ S doeed Ry T Y, I 9 Q1 we ge SR dierr H. (@) a8
Aoon RAE Bl... (r@em)

3JTheT HRIGAT ¢ 3T HA! St Bl a1 G iy |

... (cgagm)

LT WRISAT ¢ 3T 90 W18V
. ()

MADAM SPEAKER: Nothing would go on record.

(Interruptions)” ...
S ST SR ¢ oMY AR STR G, T SMYDT Tl Feldl b fIER Wb 1 R fhan
gl..(agM) AR 3§ I 99 o4 21 # Rers & qaried o8 6 g 6 FeR 4 wsd fdem
B A G B ol Hew, R goraed & forg 9 faam T o, S A U groiae Wi e
TE BR UG &| AL SR WAC & MR AU TE gAT & sl S ) 4w fon w, a8 R A
TR B AT S 3T fER U gel Sue folt oY SRR | Wi A/ R e E
e BT NRTS WY W & AT I Al SIURIR AT ST 7| ifdhe 98 IRBR B IRB
H S SRR Wl ST o1, 98 AT 81 0ol 17 3R Aoy a8 W oS a&l § Ugol Tl
AT BT WRBR S M § b W U1 8l o U7 @ 2l sAfery fagR &Y efd U B
TR ¥ A1 984 31w fiw@d 7 ofd iR @Y gdhied I8 2 6 ferR # =l e & i
g T8l B Ul @ Bl (Eur)
sit Sree R : otee wEew, 9 WaEE A & Wi 9+ J8iedr 14 &t 7 iR I8
IRy 2 fF 99 99 2031 9@ WRA & 9t TRI B 60 HRIS AEGT B SMeIHT Rt
3TMETEY 3T 37 RIS & I S IX O & YA WX 3fidhs 37 T 8, 98 A1 UM &1 AT Sremgfil
B AT FSHI W IS B AT WaSl 8 AT ol ASH BI a1d 81 A1 W&l & g & G717 P

* Not recorded.
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IALABAT Bl, 25 I 50 BIFal dcb Al 8 I CFIC DI IR &l PR UG 1 99 2031 T §9
R DY JMALIGAT Tl A T U o7 6 RAfr ot @1 9 A9 ast § Hwew ¥ @ g
forar 22

3fedel WEIGdl, 9 2009-2010 H 3300 BRI ¥UY AT WR R & §Y & 3R 2010-
2011 H 2281 HIS I WA Y | 99 2011-2012 H 4097 HIS ¥UY Wd [HY T 3R
2012-2013 # S 1055 RIS TUY W FRA P HicHT T AT 10636 TS TII 30 T
EHRCFIR SAATHE W W §Y © AT Sl HiICHT &, W9 Bl | HifcHe a1 9gd &l & offdh o9
# ferR W amar § @1 § g8 g aredr § fF diex des # ot A ant #2601 RS
JUAT AT R R T gl 8, d8l b W U1 R # 721 ol .. (Fagm) 3ot e =
R G T R A ww A 212 RS v @ gu §, dfed [ER # e ot wd
T fpar T 21 AR ot § 586 HRIS BUY M O aN H R AL WR W @9 B
T & olfdd I8 [98R # u 01 @d 78l fhar | difds e #oric R 72 ds 30
= ol § 39 < & M W Ed R M € afed fer # T @ v N 9 il &
¢ iR T & v tr fER # wd frar wn

IS & Haex # 1 M e # GRasT & AAAT S el Sff & &, 9 I S
® & R giuie fivew fdepd gawd BIa1 O J@1 8, IS daex H 268 HRrs vud AT AN
W I A aut § @F fFY W El T fER 6 e T R wd T8 e 21 S aRe
F A FHOe T8 WiHT Woreey S emve $wrRerad & fawa € afed @ e asf +
1 W US A1 U1 48R H wd 81 g3 ©l bl gruIe Rieew W (FadT)
A& WEIGAT: 37d AT Y2 Iy
N TreFe [E @ e Heedl, 847 RIS IWY o¥ B UAN WR WY [HY W T IR dad
S H 12 TS AT f9ER @1 e gom g1 Il A v IE ® fF R faEr = &/ Ao
TE Wl T W R T 1 R/ Al el @ snawrwar T8 § O fRER I @ wed
IS BT Pls AT 81 2 IT fI8R TST B IR &1 PR BI PBls IAIhdl T8l & AT
T B BIE feeraed T 8?... ()
e WESA ¢ I o ye yo ford €2 Ud e & 98 SfTu 3o ARy yu o iR

I W YT W I T qig & 2
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. ()
At A IREE ;o SfemE wWElGdl, S AW Ul W del, 98 99 © B f[dER # dRe
Jeguied gl Y% ger 3R iy 39 S e & foT W & dR® I 491 'R WA o
WW@%—%W%WWWW%W?—s%ﬁfﬁﬂmg%‘lwu‘s
2 B oMl & WP ¥, 31 Saawdic ARG & Re W, ded Ta-He & aR% F 9 B
Reflst & forg fieie fhar mar o, ST d 211.22 BIS BIY 11 Yiolae & oy Hifes o
$UD Al g9 U8 A1 Pel [ 43.58 HRIs BUY AT WY f9BR & U 99 gY &l gUIC B
IR H A W T HE1 § AYAGTIIARYA B Sfaia ge AeR & fofg aga A1 a4 @det
B! 910 g Al 31 980 §W@ D I I TS @I § olfeb Uep WY g 3 qeb el Wl g
gl We B WE I W Bl 2l TIN U e DI NG 4 Sl Hroiae T o1, g9 a8l
TIolae &R [dhd 21 11 JIode 99 T 9, A9 11 Wiorae 81 § fog|

HeIed], H1 Pl 3 dd QA Hleide BT JfCaTsored Aeifthae el MR 8, Il Aroiae
&1 T RS gom 21 ugell fhed R g8 & SHfieiR oift a IR 78 foam 21 i
@ A IR T8 2] A 3 RE A A 7T 91 © RS @ b SR IR T8 BT ©
T Refiot &0 &1 Faar 1 A @IS T ST 919 BEl , Sih el 8, oid 9T @ T8 @l
U7 R T Al BIC S DI T SMQ1 SHH O AR ¥, Th BRI, TAT BONYR IR TR
fIEReNI® 2| 39 oY Hroige 491 Y & Afh 39@! BRe agd oaral of gafay M) |
o forg Ao 81 fiell l ol WY 0T UST gor © oifhd PR ¥ U @d T8l R Ui,
Jfearsore™ |eifthae T@l o A1 [98R H SERT U[T1 81 ST Fhall &l
DR. RATTAN SINGH AJNALA : Madam, I must say that the Jawaharlal Nehru

National Urban Renewal Mission is a complete failure of the Government. I call it
a failure because not even ten per cent of the work is completed till now and the
norms are very cumbersome for a normal Municipal Corporation to be eligible to
receive 35 per cent grants under the scheme. Most of the Municipal Corporations
are not able to pool in 65 per cent of the resources. Given the situation which we
are faced with JNNURM, what steps does the Government propose to take to

ensure full coverage of the scheme?
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SHRI KAMAL NATH: Madam, we must understand first certain things about the
scheme. For the benefit of the hon. Members, I would like to tell them as they ask
about the concept of INNURM from time to time.

JNNURM consists of two components, namely, UIG and UIDSSMT. The
UIDSSMT is meant for the smaller towns. This is an effort by the Central
Government to support the State Governments in financing them for various
projects. The project proposals must come from the State to the Centre. The State
Government has to prepare the DPRs and it has to present them to the Central
Government.

Now, the hon. Member has said that it is a failure. I do not agree with this
sweeping statement because the Chief Minister of Punjab had met me a few weeks
ago and I had asked him as to why Punjab has, in the last several years, not
presented projects. He said that they had difficulties on reforms. But I was happy
when he informed me that now, Punjab is way ahead in its reforms and they have
now posed projects. Having posed projects now, it must be understood that
JNNURM-I has finished and JNNURM-II is being discussed within the
Government to launch and the Government is committed to INNURM-II. We will
certainly examine the projects which the Punjab Government has given us a month
ago after having done the required reforms.
£ orer Rig @ A oreme weledl, # MU HIggH | A Al Sff W ST e g
5 B WHR T 7 T B R D RIT STTTRRRE R 91 el B e @ g

JSIHMSSIGAUAUAS & 3T ATSHIY FeAls o R&l & HET Jael ARBR + 2010 H R 13

A, 2011 DI AU HHS A TYIA HRIDR 24 TR TH FAATR Bl 24 BAS DI IS
et ot & forr Ao off| fUsel o= d 89 Haral far on a9 99 94 S 9 WY 89

8IS H g9 d1d DI Pel AT b # PR T g A GR YV MY RS v WA 1970 A

STag I 7, SRR wer W 2 P g8l B gauandl HACT 7 Uad fawy faar ©, offd
g X e BN WWWWW%&@@W@W%WW%
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St | ST ATEd € b HeT yaw @ |1 VAT WeWTd il 81 jET @ SR IRy W AR dlh
T & qAT B A1 WWTd R fHAT ST T 22

e e w5t qon wda ot we (sht wer ) : few, I AW T8 g1 9 b o
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garT| # SR Y B IR § A1 @redl g [P oamuat S e o € S o |
e fopam R fean, S fopae O @ gon oiR foan I @ d T8l gan? Tl WeM
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% IR doged Ml 9% FHWlc U B SR 46 Uolded H W 25 Woiaed
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el il ® b aei R orew @i 0 81 % § 3R Remi arew 8 & BRor 3fl b 33
Aolaed RSl & 3fex daRM 18 Wolded foldl M & iR 9 91 IR STy of ga 2
ST A JAT 3w ¥ A foAr 21 Afh oo Woiaed U §, el 3l aa gfeargore
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(Q 263)

St o= AT g ¢ eTenet wEidT, § ofUd WIEAH W 6eW Ugdl A HAl S Bl g=ais
ST A 6 SR 39 SR A fIga srfdhs W Y g1 ¥ Ao Ry W | Rien @t g
¥ S figs SMUe g iR S fUes <fe & ST Aled pd dle d |6f9d 2] Tdd), 2008
H URA DI T5 39 AT H 6000 AISe Wpel Wit bl e AT 1T AT IFH Al A1 AR
diedl Wpol daa ol e &1 gfe F Uss <ild &, ST W I | D! 5 B9R Aled
eI, I bl H Wit oM 9, S & Rren & gfe 4 fios 78 €1 9 wpa dind Afsa &
Qe ATGT | yor =Rur # a7 iy form m fos Rien &) gfe & i A¢ O &9k fUss <dif®
g, S # Hied Wpdl @il AN | A8 ASHT 1 2008 H URH B & 91 Sil 37dhs AT IR
fPu € # ST & IR | IR I1d AT A | W T TR S el & [JuRId dHael 2973
TRAT U U 3R 39 TR 9 e & AU 527 <Al & URATd I & MY £ 2973 W A
ST o1Yd gY ©, S9H A DHad 2266 (DBl & YT Yd Y ol HRA WRBR A Sl BTSRRI
JFH N gs ©, SH W 400 HH, 1880 el I & WM N g8 ol T % 4 2110
ERUSRC AT N

U 3 Y B SR A WG HAL S 7 @ o7 o b e Hise Wl W
awmeﬁ?aﬂﬁswwélmssoéﬁw@ﬁaa@?mmmmaﬂﬁﬁ
FHSAT § T T Ui BOR RIS 0 W SITET BT AU o, A8 RIS BH gs ol H
fa® I8 S aredl § 6 ded, Wi iR wrs-iRtd da=r 9 &1 # Fdg gl avaa

H Sl B Wl §U ©, IUD! AT 984 HH ol Sl 2,973 UG W §Y, aRd H STH o

3l b DA 477 TP BaRAd ol JoUl0 FE TOT U< B, SUH 622 W@ WE gV T,

ST ¥ UYdd Had 193 T

3TeAE WRIGAT & 379 37T 4 iy

S T A G 2 DA 148 Iped DI UAT RIS gIAT, 171 BIS WAT, AfehT DIy WY
P 3l TH IR IR TE AT 2| AN HAN ST AT T GHhd © (B I WHR I
B, oifepT # |qHeIT € I8 Uodll FrS drell ard er |
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£ o= e g @ # A w2 St @ gen arsar § {39 Aeayul Ao @ el &
i sl 98 o9 8, 1 g9 fog aIs fauw AifveRa & wyawen &xe wIfd &l i
9eRIA, AP 3HD S DI Y 8 qb?

SHRI M.M. PALLAM RAJU: Madam Speaker, the hon. Member has touched

upon this very important scheme which has come about arising out of the Prime
Minister’s speech in 2007 where he has expressed the Government’s commitment
towards creating these schools on the Kendriya Vidyalaya pattern which would
cover 6,000 economically backward blocks. Out of these, 3,500 would be funded
by the Government and 2,500 would be funded by the PPP model. A number of
schools have been sanctioned, but as the hon. Member has pointed out, only 477
schools have become functional in 8 States. Now, the primary reason for that is the
States not making their share of funds available and the other reason is the delay in
submitting the Utilisation Certificates for the funds that have been sent from here
and also sometimes not meeting the norms that were specified for setting up these
Model Schools. These are the reasons why most of the schools have not taken off.

So, I would urge upon the States to get their act together because this is an
important scheme for creating the capacity in secondary education and which also
bring in quality aspect into secondary education. I hope the States would respond
faster in terms of submitting the Utilisation Certificates and in making their share
of the funds available towards enabling these schools to take off.
£ wea™ Rt ¢ WA Sfl, s Il b1 e fha 87 ()
& WEIGAT ¢ 3T AT T Yfoy|

.. (9Er)
L& HEGAT ¢ IFRAMT S, MY 46 S8yl
.. (o)

I Rig e : wRIew, #7 Sd HIFAT T AT SO 7., (STaET)
& HENGAT : MY 96 S8 | 3l 3MIh! AT § S| I I I8 o Q|

... (cgagm)
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MADAM SPEAKER: Nothing else will go in record.
(Interruptions)” ...
& WA : 377 46 gy |
(o)
A WA 2 AT ST AR H FIferg|
.. (erET)
el ARIGAT ¢ SRI (8 Sfl, 37 SR 3ifaR # qiferga|
.. (eraE)
Jemet AEeA : ol gAY AWy It @ g, ol g0 DY o7
.. (orTE)
A& HANSAT : AT $U SN 3fTaR § IS 31 §8 S8 |
... (Tagm)

11.44 hrs

At this stage, Shri Dara Singh Chauhan, Dr. Baliram and some other hon.
Members came and stood on the floor near the Table.

.. (orET)

et wiRtedn ¢ Ay ot A, S SR offeR & o oI 9w gu |
.. (orTE)

MADAM SPEAKER: Nothing else will go in record.

(Interruptions) * ...

JTETET HENSAT ¢ 3T 3[UAT U STeql WH DI |

.. (o)
M o= A g wRieE, # o die 9wl & IRE® @ R | gudl aredl g 98l @
SEEIT Y 2001 DI SV & AT A 32 @RI 50 BOR B 3R T8 B AERdl had 63.7
fRId 2. (Fag) 9 WR 4 W 98 WERdT 6 RIS HA ©l.... ([aum)

* Not recorded.



12.12.12 25

IR TR AFG & BT I ST Sy @1 98 A1eRaT 9 e & & 2| st & e o &
TV ARG W¥hR & AM®T & AR 9R & 9R 15 @ Afdd gfe & fies € e g2
IHAT B A HEl vsdl 2 6 I8 va ff fenew Wiga w8 g1 A #5998
ST aTedl & 5 U oMug o 9R & R @dile s 8, ¥ 9ug i e & e

Bl 9T MY dal B AT 37T F G H? Hadl ¥ WHR W Bl o1 fh I8 IRPR

@ ST T 7 SR I8 | Uwrd e @1 faER far g L (@r@ym) § S aredn §
fF &= 5 WER B W®RE A AAT F AH UTHR TAD! AARAT B HI JTGL

HA? . ()

SHRI M.M. PALLAM RAJU: Madam Speaker, Barabanki has a total of 16

Economically Backward Blocks. All of them have been classified as
Economically Backward Blocks. In the new proposal that has come from the State
Government, out of 16 blocks, four blocks from Barabanki are part of the

proposal ... (Interruptions)

MADAM SPEAKER: The House stands adjourned to meet again at 12 noon.

11.47 hrs

The Lok Sabha then adjourned till Twelve
of the Clock.

E]


reporters
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12.00 hrs
The Lok Sabha re-assembled at Twelve of the Clock.
(Shri Francisco Cosme Sardinha in the Chair)

... (Interruptions)

PAPERS LAID ON THE TABLE
MR. CHAIRMAN : Now, papers to be laid.
... (Interruptions)
12.02 hrs

At this stage, Dr. Baliram and some other hon. Members came and stood on the
floor near the Table.

THE MINISTER OF SCIENCE AND TECHNOLOGY AND MINISTER OF
EARTH SCIENCES (SHRI S. JAIPAL REDDY): I beg to lay on the Table:-
(1) () A copy of the Annual Report (Hindi and English versions) of the

National Institute of Ocean Technology, Chennai, for the year
2011-2012, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of Ocean
Technology, Chennai, for the year 2011-2012.

(Placed in Library, See No. LT 7785/15/12)

(2) (1) A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Tropical Meteorology, Pune, for the year 2011-
2012, alongwith Audited Accounts.

(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Tropical
Meteorology, Pune, for the year 2011-2012.

(Placed in Library, See No. LT 7786/15/12)
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3) (1) A copy of the Annual Report (Hindi and English versions of
the Indian National Centre for Ocean Information Services, Hyderabad, for
the year 2011-2012, alongwith Audited Accounts.

(1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian National Centre for Ocean
Information Services, Hyderabad, for the year 2011-2012.

(Placed in Library, See No. LT 7787/15/12)

@ @ A copy of the Annual Report (Hindi and English versions) of the
National Centre for Antarctic and Ocean Research, Vasco-da-gama,

for the year 2011-2012, alongwith Audited Accounts.

(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Centre for Antarctic and
Ocean Research, Vasco-da-gama, for the year 2011-2012.

(Placed in Library, See No. LT 7788/15/12)

S @0 A copy of the Annual Report (Hindi and English versions) of the
National Institute of Immunology, New Delhi, for the year 2011-
2012, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of Immunology,

New Delhi, for the year 2011-2012.
(Placed in Library, See No. LT 7789/15/12)

(6) A copy each of the following papers (Hindi and English versions) under
sub-section (1) of Section 619A of the Companies Act, 1956:-
(1)  Review by the Government of the working of the National
Research Development Corporation, New Delhi, for the year
2011-2012.
(i) Annual Report of the National Research Development
Corporation, New  Delhi, for the year 2011-2012,
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alongwith Audited Accounts and comments of the Comptroller and
Auditor General thereon.

(Placed in Library, See No. LT 7790/15/12)

... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI
K.C. VENUGOPAL): On behalf of Shri Ajit Singh, I beg to lay on the Table a
copy of the Airports Economic Regulatory Authority (Secretary) Recruitment
Rules, 2012 (Hindi and English versions) published in Notification No. G.S.R.
605(E) in Gazette of India dated 1* August, 2012 under Section 53 of the Airports
Economic Regulatory Authority Act, 2008.

(Placed in Library, See No. LT 7791/15/12)

... (Interruptions)

MR. CHAIRMAN: Nothing will go in record.

(Interruptions)” ...
THE MINISTER OF EXTERNAL AFFAIRS (SHRI SALMAN KHURSHEED): 1
beg to lay on the Table:-
(1) A copy of the Administrative Report (Hindi and English versions) of the
Haj Committee of India, New Delhi, for the year 2011-2012, alongwith
Audited Accounts.

(2)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Haj Committee of India, New Delhi,

for the year 2011-2012.
(Placed in Library, See No. LT 7792/15/12)

... (Interruptions)

* Not recorded.
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THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF
NORTH EASTERN REGION AND MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS (SHRI PABAN SINGH GHATOWAR): I beg
to lay on the Table a copy each of the following statements (Hindi and English
versions) showing Action Taken by the Government on the assurances, promises
and undertakings given by the Ministers during various sessions of Thirteenth,

Fourteenth and Fifteenth Lok Sabha :-
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THIRTEENTH LOK SABHA

. Statement No. 33 Eleventh Session, 2002

(Placed in Library, See No. LT 7793/15/12)

FOURTEENTH LOK SABHA

Statement No. 25 Sixth Session, 2005
(Placed in Library, See No. LT 7794/15/12)

Statement No. 25 Seventh Session, 2006
(Placed in Library, See No. LT 7795/15/12)
Statement No 21 Ninth Session, 2006
(Placed in Library, See No. LT 7796/15/12)
Statement No. 18 Twelfth Session, 2007
(Placed in Library, See No. LT 7797/15/12)
Statement No. 17 Thirteenth Session, 2007
(Placed in Library, See No. LT 7798/15/12)

Statement No. 15 Fourteenth Session, 2008
(Placed in Library, See No. LT 7799/15/12)
Fifteenth Session,2009
Statement No. 14
(Placed in Library, See No. LT 7800/15/12)

FIFTEENTH LOK SABHA

9 Statement No. 13 Second Session, 2009

(Placed in Library, See No. LT 7801/15/12)

10 Statement No. 11 Third Session, 2009

(Placed in Library, See No. LT 7802/15/12)

11 Statement No. 11 Fourth Session, 2010

(Placed in Library, See No. LT 7803/15/12)

12 Statement No. 8 Fifth Session, 2010

(Placed in Library, See No. LT 7804/15/12)

13 Statement No. 7 Sixth Session, 2010

(Placed in Library, See No. LT 7805/15/12)
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14 Statement No. 5 Seventh Session, 2011
(Placed in Library, See No. LT 7806/15/12)
15 Statement No. 5 Eighth Session, 2011
(Placed in Library, See No. LT 7807/15/12)
16 Statement No. 4 Ninth Session, 2011
(Placed in Library, See No. LT 7808/15/12)
17 Statement No. 3 Tenth Session,2012
(Placed in Library, See No. LT 7809/15/12)
18 Statement No. 1 Eleventh Session,2012

(Placed in Library, See No. LT 7810/15/12)

... (Interruptions)
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THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND MINISTER OF STATE IN THE PRIME
MINISTER’S OFFICE (SHRI V. NARAYANASAMY): I beg to lay on the
Table:-

(1) A copy each of the following papers (Hindi and English versions) under
sub-section (1) of Section 619A of the Companies Act, 1956:-

(a) (1) Review by the Government of the working of the Uranium

Corporation of India Limited, Jaduguda, for the year 2011-2012.

(1) Annual Report of the Uranium Corporation of India Limited,
Jaduguda, for the year 2011-2012, alongwith Audited Accounts
and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 7811/15/12)

(b) (1) Review by the Government of the working of the Indian Rare
Earths Limited, Mumbai, for the year 2011-2012.

(i) Annual Report of the Indian Rare Earths Limited, Mumbai, for
the year 2011-2012, alongwith Audited Accounts and comments
of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 7812/15/12)

(c) (1) Review by the Government of the working of the Electronics
Corporation of India Limited, Hyderabad, for the year 2011-
2012.

(i1) Annual Report of the Electronics Corporation of India Limited,
Hyderabad, for the year 2011-2012, alongwith Audited Accounts and comments
of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 7813/15/12)

(2) A copy of the Indian Police Service (Pay) Fourth Amendment Rules, 2011
(Hindi and English versions) published in Notification No. G.S.R. 763(E) in
Gazette of India dated 18" October, 2011 under sub-section (2) of Section 3 of the
All India Services Act, 1951.
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3) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (2) above.
(Placed in Library, See No. LT 7814/15/12)

(4) (1) A copy of the Annual Report (Hindi and English versions)
of

the Indian Institute of Public Administration, New Delhi, for the
year 2011-2012, alongwith Audited Accounts.
(1)) A copy of the Review (Hindi and English versions) by the

Government of the working of the Indian Institute of Public
Administration, New Delhi, for the year 2011-2012.
(Placed in Library, See No. LT 7815/15/12)

(5) A copy of the Annual Report (Hindi and English versions) of the Central
Vigilance Commission, New Delhi, for the year 2011 under sub-section (3) of
Section 14 of the Central Vigilance Commission Act, 2003.
(Placed in Library, See No. LT 7816/15/12)
... (Interruptions)
THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SHASHI THAROOR): I beg to lay on the Table:-

(1) A copy of the Annual Accounts (Hindi and English versions) of the
Tripura University, Agartala, for the year 2011-2012, together with Audit
Report thereon.

(Placed in Library, See No. LT 7817/15/12)

(2) A copy of the Annual Accounts (Hindi and English versions) of the Tezpur
University, Tezpur, for the year 2011-2012, together with Audit Report

thereon.
(Placed in Library, See No. LT 7818/15/12)
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A copy of the Annual Accounts (Hindi and English versions) of the
Babasaheb Bhimrao Ambedkar University, Lucknow, for the year 2011-
2012, together with Audit Report thereon.

(1)

(i)

(1)

(i)

(i)

(i)

(Placed in Library, See No. LT 7819/15/12)

A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Technology Ropar, Rupnagar, for the year 2011-
2012.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Technology
Ropar, Rupnagar, for the year 2011-2012.

(Placed in Library, See No. LT 7820/15/12)

A copy of the Annual Report (Hindi and English versions) of the
National Book Trust, India, New Delhi, for the year 2011-2012,
alongwith Audited Accounts.

Statement regarding Review (Hindi and English versions) by the
Government of the working of the National Book Trust, India, New
Delhi, for the year 2011-2012.

(Placed in Library, See No. LT 7821/15/12)

A copy of the Annual Report (Hindi and English versions) of
the Indian Institute of Information Technology, Design and

Manufacturing, Kancheepuram, for the year 2011-2012.

Statement regarding Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Information
Technology, Design and Manufacturing, Kancheepuram, for the
year 2011-2012.

(Placed in Library, See No. LT 7822/15/12)

(1) A copy of the Annual Report (Hindi and English versions) of the

National Institute of Technology Agartala, Agartala, for the year
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(10)

(11)

(12)

(13)
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2010-2011, alongwith Audited Accounts.

(i) Statement regarding Review (Hindi and English versions) by the
Government of the working of the National Institute of Technology
Agartala, Agartala, for the year 2010-2011.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (7) above.
(Placed in Library, See No. LT 7823/15/12)

(i) A copy of the Annual Report (Hindi and English versions) of

the Haryana Prathmik Shiksha Pariyojna Parishad, Panchkula, for
the year 2008-2009, alongwith Audited Accounts.

(1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Haryana Prathmik Shiksha
Pariyojna Parishad, Panchkula, for the year 2008-2009.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (9) above.
(Placed in Library, See No. LT 7824/15/12)

(1) A copy of the Annual Report (Hindi and English versions) of

the Haryana Prathmik Shiksha Pariyojna Parishad, Panchkula, for
the year 2009-2010, alongwith Audited Accounts.

(11) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Haryana Prathmik Shiksha
Pariyojna Parishad, Panchkula, for the year 2009-2010.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (11) above.

(Placed in Library, See No. LT 7825/15/12)
(i) A copy of the Annual Report (Hindi and English versions) of

the Haryana School Shiksha Pariyojna Parishad, Panchkula, for the
year 2010-2011, alongwith Audited Accounts.
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(11)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Haryana School Shiksha
Pariyojna Parishad, Panchkula, for the year 2010- 2011.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (13) above.
(Placed in Library, See No. LT 7826/15/12)
(i) A copy of the Annual Report (Hindi and English versions) of
the Andhra Pradesh Mahila Samatha Society, Secunderabad, for
the year 2011-2012.

(11)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Andhra Pradesh Mahila
Samatha Society, Secunderabad, for the year 2011-2012.

(Placed in Library, See No. LT 7827/15/12)

(1) A copy of the Annual Report (Hindi and English versions) of the
Rajasthan Council of Secondary Education (Rajasthan Rashtriya
Madhyamika Shiksha Abhiyan), Jaipur, for the year 2010-2011,
alongwith Audited Accounts.

(1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Rajasthan Council of Secondary
Education (Rajasthan Rashtriya Madhyamika Shiksha Abhiyan),
Jaipur, for the year 2010-2011.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (16) above.
(Placed in Library, See No. LT 7828/15/12)
(1) A copy of the Annual Report (Hindi and English versions) of
the Rashtriya Madhyamik Shiksha Abhiyan Sikkim, Gangtok, for
the year 2009-2010, alongwith Audited Accounts.

(i)  Statement regarding Review (Hindi and English versions) by the
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(19)

(20)

1)

(22)

(23)

24)
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Government of the working of the Rashtriya Madhyamik Shiksha
Abhiyan Sikkim, Gangtok, for the year 2009-2010.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (18) above.
(Placed in Library, See No. LT 7829/15/12)
(i) A copy of the Annual Report (Hindi and English versions) of
the Rashtriya Madhyamika Shiksha Abhiyan Haryana (Haryana
School Shiksha Pariyojana Parishad), Punchkula, for the year 2010-
2011, alongwith Audited Accounts.

(i) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Rashtriya Madhyamika Shiksha
Abhiyan Haryana (Haryana School Shiksha Pariyojana Parishad),
Punchkula, for the year 2010-2011.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (20) above.
(Placed in Library, See No. LT 7830/15/12)

(1) A copy of the Annual Report (Hindi and English versions) of

the Rashtriya Madhyamik Shiksha Abhiyan Andhra Pradesh,
Hyderabad, for the year 2010-2011, alongwith Audited Accounts.

(i1)) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Rashtriya Madhyamik Shiksha
Abhiyan Andhra Pradesh, Hyderabad, for the year 2010-2011.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (22) above.

(Placed in Library, See No. LT 7831/15/12)

(1) A copy of the Annual Report (Hindi and English versions) of

the  Kerala  Rashtriya ~ Madhyamik  Shiksha  Abhiyan,

Thiruvananthapuram, for the year 2009-2010, alongwith Audited
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(25)

(26)

(27)

(28)

(29)

(30)
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Accounts.

(11) Statement regarding Review (Hindi and English versions) by
the Government of the working of the Kerala Rashtriya Madhyamik
Shiksha Abhiyan, Thiruvananthapuram, for the year 2009-2010.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (24) above.
(Placed in Library, See No. LT 7832/15/12)

(i) A copy of the Annual Report (Hindi and English versions) of

the Rashtriya Madhyamik Shiksha Abhiyan Authority Punjab,
Chandigarh, for the year 2010-2011, alongwith Audited Accounts.

(i1)) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Rashtriya Madhyamik Shiksha
Abhiyan Authority Punjab, Chandigarh, for the year 2010-2011.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (26) above.
(Placed in Library, See No. LT 7833/15/12)

(1) A copy of the Annual Report (Hindi and English versions) of the
Rashtriya Madhyamik Shiksha Abhiyan Gujarat (Gujarat Council
of Secondary Education), Gandhinagar, for the year 2010-2011,
alongwith Audited Accounts.

(i1)) Statement regarding Review (Hindi and English versions) by
the Government of the working of the Rashtriya Madhyamik

Shiksha Abhiyan Gujarat (Gujarat Council of Secondary
Education), Gandhinagar, for the year 2010-2011.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (28) above.
(Placed in Library, See No. LT 7834/15/12)

(1) A copy of the Annual Report (Hindi and English versions) of the
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(33)

(34)

(35)

(36)
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National Institute of Technology Patna, Patna, for the year 2010-
2011, alongwith Audited Accounts.

(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of Technology
Patna, Patna, for the year 2010-2011.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (30) above.
(Placed in Library, See No. LT 7835/15/12)

(i) A copy of the Annual Report (Hindi and English versions) of
the Indian Institute of Technology Rajasthan, Jodhpur, for the year

2010-2011.

(i) A copy of the Review (Hindi and English versions) by the
Government of the Indian Institute of Technology Rajasthan,
Jodhpur, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (32) above.
(Placed in Library, See No. LT 7836/15/12)
(1) A copy of the Annual Report (Hindi and English versions) of
the Bihar Madhyamik Shiksha Parishad, Patna, for the year 2010-
2011, alongwith Audited Accounts.

(i) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Bihar Madhyamik Shiksha
Parishad, Patna, for the year 2010-2011.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (34) above.

(Placed in Library, See No. LT 7837/15/12)
(1) A copy of the Annual Report (Hindi and English versions) of
the West Bengal Society for Rashtriya Madhyamik Shiksha Mission,
Kolkata, for the year 2010-2011, alongwith Audited Accounts.

(i1) Statement regarding Review (Hindi and English versions) by the
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(38)

(39)

(40)

(41)

(42)
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Government of the working of the West Bengal Society for
Rashtriya Madhyamik Shiksha Mission, Kolkata, for the year 2010-
2011.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (36) above.
(Placed in Library, See No. LT 7838/15/12)

(1) A copy of the Annual Report (Hindi and English versions) of
the Mizoram Rashtriya Madhyamik Shiksha Abhiyan, Aizawl, for the
year 2010-2011, alongwith Audited Accounts.

(11) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Mizoram Rashtriya Madhyamik
Shiksha Abhiyan, Aizawl, for the year 2010-2011.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (38) above.
(Placed in Library, See No. LT 7839/15/12)

(1) A copy of the Annual Reports (Hindi and English versions) of

the Goa Rashtriya Madhyamik Shiksha Abhiyan, Alto Porvorim,
for the years 2009-2010 and 2010-2011 alongwith Audited

Accounts.

(1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Goa Rashtriya Madhyamik
Shiksha Abhiyan, Alto Porvorim, for the years 2009-2010 and
2010-2011.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (40) above.
(Placed in Library, See No. LT 7840/15/12)

(i) A copy of the Annual Report (Hindi and English versions) of

the Karnataka Rashtriya Madhyamik Shiksha Abhiyan, Bengaluru,
for the year 2010-2011, alongwith Audited Accounts.



12.12.12

(43)

(44)

(45)

(46)
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(i1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Karnataka Rashtriya Madhyamik
Shiksha Abhiyan, Bengaluru, for the year 2010-2011.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (42) above.

(Placed in Library, See No. LT 7841/15/12)
(i) A copy of the Annual Report (Hindi and English versions) of

the Indian Institute of Technology Ropar, Rupnagar, for the year
2010-2011, alongwith Audited Accounts.

(i1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Technology

Ropar, Rupnagar, for the year 2010-2011.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (44) above.
(Placed in Library, See No. LT 7842/15/12)
(i) A copy of the Annual Report (Hindi and English versions) of
the Jharkhand Secondary Education Project Council, Ranchi, for
the year 2010-2011, alongwith Audited Accounts.

(1))  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Jharkhand Secondary
Education Project Council, Ranchi, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (46) above.
(Placed in Library, See No. LT 7843/15/12)

(i) A copy of the Annual Report (Hindi and English versions) of

the Bihar Madhyamik Shiksha Parishad, Patna, for the year 2009-
2010, alongwith Audited Accounts.

(i1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Bihar Madhyamik Shiksha
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(52)

(33)

(ii)
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Parishad, Patna, for the year 2009-2010.
(Placed in Library, See No. LT 7844/15/12)

A copy of the Annual Report (Hindi and English versions) of the
Shri Lal Bahadur Shashtri Rashtriya Sanskrit Vidyapeetha, New
Delhi, for the year 2011-2012.

Statement regarding Review (Hindi and English versions) by the
Government of the working of the Shri Lal Bahadur Shashtri
Rashtriya Sanskrit Vidyapeetha, New Delhi, for the year 2011-
2012.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (49) above.

(i)

(i)

(Placed in Library, See No. LT 7845/15/12)
A copy of the Annual Report (Hindi and English versions) of

the Indian Institute of Technology Rajasthan, Jodhpur, for the year
2008-20009.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Technology
Rajasthan, Jodhpur, for the year 2008-2009.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (51) above.

(@

(ii)

(Placed in Library, See No. LT 7846/15/12)
A copy of the Annual Report (Hindi and English versions) of

the Madhya Pradesh Madhyamik Shiksha Abhiyan Samiti, Bhopal,
for the year 2009-2010, alongwith Audited Accounts.

Statement regarding Review (Hindi and English versions) by the
Government of the working of the Madhya Pradesh Madhyamik
Shiksha Abhiyan Samiti, Bhopal, for the year 2009-2010.
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(54) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (53) above.

(55 ()

(i)

(Placed in Library, See No. LT 7847/15/12)

A copy of the Annual Report (Hindi and English versions) of the
Madhya Pradesh Madhyamik Shiksha Abhiyan Samiti, Bhopal, for
the year 2010-2011, alongwith Audited Accounts.

Statement regarding Review (Hindi and English versions) by the
Government of the working of the Madhya Pradesh Madhyamik
Shiksha Abhiyan Samiti, Bhopal, for the year 2010-2011.

(56) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (55) above.

57 )

(ii)

(Placed in Library, See No. LT 7848/15/12)

A copy of the Annual Report (Hindi and English versions) of

the Maharshi Sandipani Rashtriya Vedvidya Pratishthan, Ujjain, for
the year 2011-2012.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Maharshi Sandipani Rashtriya
Vedvidya Pratishthan, Ujjain, for the year 2011-2012.

(Placed in Library, See No. LT 7849/15/12)

(58) (1) A copy of the Annual Report (Hindi and English versions) of the U.T.

Chandigarh Rashtriya Madhyamik Shiksha Society Mission,
Chandigarh, for the year 2011-2012, alongwith Audited Accounts.
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(1)

(ii)

(i)

(if)
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Statement regarding Review (Hindi and English versions) by the
Government of the working of the U.T. Chandigarh Rashtriya
Madhyamik Shiksha Society Mission, Chandigarh, for the year
2011-2012.

(Placed in Library, See No. LT 7850/15/12)

A copy of the Annual Report (Hindi and English versions) of the
Rashtriya Sanskrit Sansthan, New Delhi, for the year 2011-2012,
alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the Rashtriya Sanskrit Sansthan,
New Delhi, for the year 2011-2012.
(Placed in Library, See No. LT 7851/15/12)

A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Technology Rajasthan, Jodhpur, for the year
2009-2010.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Technology
Rajasthan, Jodhpur, for the year 2009-2010.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (60) above.

(1)
of

(i)

(Placed in Library, See No. LT 7852/15/12)

A copy of the Annual Report (Hindi and English versions)

the Gujarat Council of Secondary Education (Model School
Porject), Gandhinagar, for the year 2010-2011, alongwith Audited

Accounts.

Statement regarding Review (Hindi and English versions) by the

Government of the working of Gujarat Council of Secondary
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Education (Model School Project), Gandhinagar, for the year
2010-2011.
(63) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (62) above.
(Placed in Library, See No. LT 7853/15/12)

... (Interruptions)

it et Rig e (aRf): Sia gierer 9 a8y, 39 915 88 aargyl... (2ragm)

12.03 hrs
At this stage, Shri Dara Singh Chauhan and some other hon. Members came and
stood on the floor near the Table.

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS
AND INFORMATION TECHNOLOGY AND MINISTER OF STATE IN THE
MINISTRY OF SHIPPING (SHRI MILIND DEORA): I beg to lay on the Table:-
(1) A copy each of the following Notifications (Hindi and English versions)
under Section 37 of the Telecom Regulatory Authority of India Act, 1997:-

(i) The Telecom Commercial Communications Customer Preference
(Tenth Amendment) Regulations, 2012 published in Notification No.
311-13/2012-QoS published in Gazette of India dated 5" November,
2012.

(1)  The Standards of Quality of Service of Basic Telephone Service (wire
line) and Cellular Mobile Telephone Service (Second Amendment)
Regulations, 2012 published in Notification No. 305-8/2012-QoS published
in Gazette of India dated 8" November, 2012.

(Placed in Library, See No. LT 7854/15/12)

(2) A copy of Notification No. 18-07/2010-IP (Hindi and English versions)
published in Gazette of India dated 5™ October, 2012, regarding policy for

preference to domestically manufactured telecom products in procurement due to
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security considerations and in Government procurement-Notifying Telecom
Products for Government Procurement in furtherance of the Policy, together with a
corrigendum thereto published in Notification No. 18-07/2010-IP dated 27"
November, 2012.
(Placed in Library, See No. LT 7855/15/12)
(3) A copy each of the following papers (Hindi and English versions) under sub-
section (1) of Section 619A of the Companies Act, 1956:-
(i) Review by the Government of the working of the Bharat
Sanchar Nigam Limited, New Delhi, for the year 2011-2012.

(i) Annual Report of the Bharat Sanchar Nigam Limited, New
Delhi, for the year 2011-2012, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 7856/15/12)

... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF URBAN
DEVELOPMENT (SHRIMATI DEEPA DASMUNSI): I beg to lay on the Table:-

(1) (1) A copy of the Annual Report (Hindi and English versions) of the
Rajghat Samadhi Committee, New Delhi, for the year 2011-2012,
alongwith Audited Accounts.

(1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Rajghat Samadhi Committee,

New Delhi, for the year 2011-2012.
(Placed in Library, See No. LT 7857/15/12)

(2) A copy each of the following papers (Hindi and English versions) under
sub-section (1) of Section 619A of the Companies Act, 1956:-

(1) Review by the Government of the working of the Chennai
Metro Rail Limited, Chennai, for the year 2011-2012.



12.12.12 47

(1))  Annual Report of the Chennai Metro Rail Limited, Chennai, for
the year 2011-2012, alongwith Audited Accounts and comments
of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 7858/15/12)

... (Interruptions)

12.03 2 hrs

STANDING COMMITTEE ON PETROLEUM AND NATURAL GAS
(i)15th Report

SHRI ARUNA KUMAR VUNDAVALLI (RAJAHMUNDRY): I beg to present
the Fifteenth Report (Hindi and English versions) of the Standing Committee on
Petroleum and Natural Gas (2012-13) on Action Taken by the Government on the
Recommendations contained in the Eleventh Report (Fifteenth Lok Sabha) of the
Standing Committee on Petroleum and Natural Gas (2011-12) on ‘Demands for
Grants (2012-2013)’.

... (Interruptions)

(ii)Statements

SHRI ARUNA KUMAR VUNDAVALLI : I beg to lay on the Table the
Statements (Hindi and English versions) of the Standing Committee on Petroleum
and Natural Gas (2012-13) showing further Action Taken by the Government on
the Recommendations contained in Chapter I and Chapter V of the following
Reports of the Committee: -
(1) 24™ Report (14™ Lok Sabha) of the Standing Committee on Petroleum
and Natural Gas (2008-09) on the Recommendations contained in the 16"

Report (14" Lok Sabha) of the Committee on “Supply, Distribution and
Marketing of Natural Gas including CNG and LNG’.
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(2) 6™ Report (15™ Lok Sabha) of the Standing Committee on Petroleum
and Natural Gas (2010-11) on the Recommendations contained in the 23"

Report (14™ Lok Sabha) of the Committee on ‘Oil Refineries — A Critique’.

(3) 7™ Report (15™ Lok Sabha) of the Standing Committee on Petroleum
and Natural Gas (2010-11) on the Recommendations contained in the 2™
Report (15™ Lok Sabha) of the Committee on ‘Demands for Grants (2010-
11)’.

(4)10™ Report (15™ Lok Sabha) of the Standing Committee on Petroleum
and Natural Gas (2010-11) on the Recommendations contained in the 8"
Report (15™ Lok Sabha) of the Committee on ‘Demands for Grants (2011-
12)’.

... (Interruptions)
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12.03 % hrs

SHRI
(Hindi

STANDING COMMITTEE ON SOCIAL JUSTICE
AND EMPOWERMENT

18™,19™, 21* and 22" Reports

HEMANAND BISWAL (SUNDARGARH): I beg to lay the Statements

and English versions) showing further Action Taken by the Government on

the following Reports (Fifteenth Lok Sabha) of the Standing Committee on Social

Justice and Empowerment :-

(1)

(2)

3)

(4)

Eighteenth Report on Action Taken by the Government on the
Recommendations contained in the Tenth Report on the subject
“Implementation of Scheduled Tribes and Other Traditional Forest
Dwellers (Recognition of Forest Rights) Act, 2006 - rules made
thereunder” pertaining to the Ministry of Tribal Affairs.

Nineteenth Report on Action Taken by the Government on the
Recommendations contained in the Eleventh Report on the subject
“Scholarship Schemes for Scheduled Castes/Other Backward Classes”

pertaining to the Ministry of Social Justice and Empowerment.

Twenty-first Report on Action Taken by the Government on the
Recommendations contained in the Sixteenth Report on Demands for
Grants, 2011-12 of the Ministry of Tribal Affairs.

Twenty-second Report on Action Taken by the Government on the
Recommendations contained in the Fifteenth Report on Demands for

Grants, 2011-12 of the Ministry of Social Justice and Empowerment.

... (Interruptions)
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12.04 hrs
ELECTIONS TO COMMITTEES

(i) Indian Institute of Science Education and Research (IISERs)
Council

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI M.M.
PALLAM RAJU): I beg to move the following: -

“That in pursuance of clause (j) of sub-section (2) of section 30A of
the National Institute of Technology Act, 2007, the members of this
House do proceed to elect, in such manner as the Speaker may direct,
two members from amongst themselves to serve as members of the
Indian Institute of Science Education and Research (IISERs) Council,
subject to the other provisions of the said Act and rules made

thereunder.”

MR. CHAIRMAN: The question is:

“That in pursuance of clause (j) of sub-section (2) of section 30A of
the National Institute of Technology Act, 2007, the members of this
House do proceed to elect, in such manner as the Speaker may direct,
two members from amongst themselves to serve as members of the
Indian Institute of Science Education and Research (IISERs) Council,
subject to the other provisions of the said Act and rules made

thereunder.”

The motion was adopted.

... (Interruptions)
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(ii) National Tiger Conservation Authority

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT AND
FORESTS (SHRIMATI JAYANTHI NATARAJAN): I beg to move the following:

“That in pursuance of clause (c) of sub-section (2) of section 38L of
the Wild Life (Protection) Act,1972, the members of this House do
proceed to elect, in such manner as the Speaker may direct, two
members from amongst themselves to serve as members of the
National Tiger Conservation Authority, subject to the other
provisions of the said Act.”

MR. CHAIRMAN: The question is:

“That in pursuance of clause (c) of sub-section (2) of section 38L of
the Wild Life (Protection) Act,1972, the members of this House do
proceed to elect, in such manner as the Speaker may direct, two
members from amongst themselves to serve as members of the
National Tiger Conservation Authority, subject to the other
provisions of the said Act.”

The motion was adopted.

.. (Interruptions)El


RCP
Fd. by m1
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MR. CHAIRMAN: Now, we will take up ‘Zero Hour’ matters — Shri Rajnath
Singh.

... (Interruptions)
sit v R (i) : e Jvfa 78ied, # UH.T9.-24 3R TA.U9.-58 @I 3R
3TUchT AT ST BRAT =8l gl ... (FaLr)
MR. CHAIRMAN]|: Nothing will go on record except what Shri Rajnath Singh
says.

(Interruptions)” ...
Mt wom RE : (el 4 89 §U I8 I9MN g SR WRA DI SIS BT BM - BT
gl..(xagM) I8 9gd & Wew@yul JOME 2] & A WP} 9R He P W 9 UA.E.-24 AR

TA.09.-58 W YfAfeT ol &l (FagM) g8 SR 9RA @ NN Dl §9 9 & HRU Yafad

A0 Sl TS 81 30 A H B AT Reb YR B AIEIH | A HIAT SN A g 9B ol
Ieie 3T fhar o1 f b AwiE ® IR & UHA.0h.-24 3R TA.04.-58 D AMSIBRUT Bl
B T TS o B ASH I DI B TRA B AT offh, B A DT FHI ORI

& qIg W I TH B URH TEl gal &

JATIRT Heled, I8 Al MU AAM H A dredl g b A QM ISEE - .U, -24
3R TA.99.-58 Sa- Hew@qul 8 fb amura R § aRa-uifbwm, SR gel-arsar afer ) Al
Ife foeell 4 4= [E of ST 81 A UA.Ud.-24 3R UA.U9.-58 & HAEH I & 98 of Sl
{HT B U | ga & e, faeell & foy wre W, gy, Bo-P, 3R el MY W 31
S AR 8, 98 U UA.UE.-24 3R UA.UE.-58 W SNl ©l..(agr) uiifed dral |Anm @1
SARMT 1 ISHFT I Bl 2. (@aer) safoy § I8 deqr amedl g 6 59 uA.ge.-24
3R UA.GF.-58 BT TTedl  SToal AISIBRUT HRAT SHT AMMRY| 373 o DI T8 qRiT )
=Y. (FAEH) ARBR B gqdI Wed RUS & =12y 3R 5 ASH-A8Us AR W faan

ST A1RT ... (FagT)

* Not recorded.
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MR. CHAIRMAN: Shri Virendra Kumar and Shri P.L. Punia are also associated
with the matter raised by Shri Rajnath Singh.

Now, Shri Basu Deb Acharia.

... (Interruptions)
MR. CHAIRMAN: Please go back to your seats. Allow the House to function.

... (Interruptions)
SHRI BASU DEB ACHARIA (BANKURA): Chairman, Sir, today, about one
million of Central Government employees are on strike.... (Interruptions) The
employees’ organizations in Postal, Income-tax, Audit and Accounts, Printing and
Stationery, Geological Survey of India, Customs, Central Excise, Indian Bureau of
Mines, CGHS, Ground Water Board, Central Water Commission, Central Public
Works, Census, Defence Accounts, Indian Space Research Organisation,
Andaman Nicobar and Pondicherry Administrations and Medical Stores depot are
on strike. ... (Interruptions)

Their demand is the constitution of Seventh Pay Commission...
(Interruptions) It is due from 1% January 2011 but the Government of India has
not yet constituted the Seventh Pay Commission to consider the revision of pay
and allowances to the Central Government employees. They are agitating...
(Interruptions) After acceptance of the Sixth Pay Commission recommendations,
there are several anomalies in their pay scales. A Committee was constituted but
that Committee has failed to address the problem of anomalies in regard to their
pay scales.... (Interruptions)

MR. CHAIRMAN: Hon. Members, please go back to your seats. Other hon.
Members are raising their issues.
... (Interruptions)
MR. CHAIRMAN: Hon. Members, I will call your leader. Please take your seats.
... (Interruptions)
SHRI BASU DEB ACHARIA : Sir, there is a Joint Consultative Machinery to

address the problem of Central Government employees but this JCM has become
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non-functional. ... (Interruptions) Their meetings are not being held. As a result
of that, the problems of the Central Government employees are not being
resolved.... (Interruptions)
MR. CHAIRMAN: Shri P.K. Biju is associating with the matter raised by Shri
Basu Deb Acharia.
Shri M.I. Shanavas.
... (Interruptions)
MR. CHAIRMAN: Nothing will go in record except what Shri Shanavas says.
(Interruptions) *...
SHRI M.I. SHANAVAS (WAYANAD): Mr. Chairman, [ am extremely thankful
to you for giving me an opportunity to raise a very important matter which is
going to affect the six States — Goa, which is your State, Sir, Kerala, Karnataka,
Maharashtra, Gujarat and Tamil Nadu.... (Interruptions)

An Expert Panel of 14 members under the Chairmanship of Shri Madhav
Gadgil was formed by the Ministry-efEnvironment and Forests to look into the
ecological aspect of the Western Ghats. The Western Ghats is a stretch of hills of
about 1,29,000 sq. ft. The Ecological Panel has come out with a fantastic Report.
It 1s a funny Report, not a fantastic Report, which will ruin the lives of the farmers.
This is anti-agrarian, anti-development, and it will marginalise the farmers. ...
(Interruptions) This Report is going to affect 44 districts and 142 talukas in all
these States. ... (Interruptions) If this Report is accepted, it will convert thickly
populated areas into protected forests, and the people have to abandon everything
and move out. ... (Interruptions)

Sir, 57 restrictions are there in this Madhav Gadgil Report, that is, the
denial of title deeds, ban on construction of house buildings, ban on construction
of roads, ban on use of chemical fertilizers and pesticides, ban on single crop
cultivation, etc. ... (Interruptions) There are already enough laws for curtailing

these things. Now, this Report has recommended the formation of the Western

* Not recorded.
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Ghats Environmental Authority, and it will be a super human forum against the
interests of the farmers and development. ... (Interruptions)
Sir, I urge upon the Government to discard this Report totally. ...
(Interruptions)
MR. CHAIRMAN : I also agree with the observation made by the hon. Member.
... (Interruptions)
SHRI M.I. SHANAVAS : Sir, thank you very much. ... (Interruptions)
MR. CHAIRMAN: Shri P.K. Biju and Shri S.S. Ramasubbu are also associating
with the matter raised by Shri M.1. Shanavas.
... (Interruptions)
MR. CHAIRMAN: The House stands adjourned to meet again at 2 p.m.
12.11 hrs

The Lok Sabha then adjourned till
Fourteen of the Clock. E


rjs
Fd. By o1
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14.00 hrs
The Lok Sabha re-assembled at Fourteen of the Clock.
(Mr. Deputy-Speaker in the Chair)
... (Interruptions)
14.0 Y hrs

At this stage, Shri Kadir Rana and some other hon. Members came and stood on
the floor near the Table.

... (Interruptions)

14.01 hrs
MATTERS UNDER RULE 377"

MR. DEPUTY-SPEAKER: Hon. Members, the Matters under Rule 377 shall be
laid on the Table of the House. Members who have been permitted to raise Matters
under Rule 377 today and are desirous of laying them, may personally hand over
slips at the Table of the House immediately. Only those matters shall be treated as
laid for which slips have been received at the Table within the stipulated time.

The rest will be treated as lapsed.

... (Interruptions)

(i) Need to extend Jan Shatabdi Express running between
Coimbatore and Mayiladuthurai upto Cuddalore

SHRI S. ALAGIRI (CUDDALORE): My parliamentary constituency Cuddalore
do not have proper rail service in spite of repeated requests. The bias attitude
towards my parliamentary constituency prevents further growth of operating
companies such as Power generation, ship building, Oil Refineries and major
chemicals factories. The spare parts and main machinery are being manufactured

in the Cuddalore district and are being supplied to other parts of this city. The

* Treated as laid on the Table.
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officers working in these companies are facing inconvenience in commuting to
Cuddalore. The Cuddalore port is second largest port in Eastern Coast Area. The
businessmen and other dealers engaged in export and import are facing the same
problem. Extension of Jan Shatabadi Express running between Coimbatore and
Mayiladuthurai up to Cuddalore is needed urgently. The railways can earn
additional revenue if extension of the Jansatabadi up to Cuddalore is made.

In this regard, I hereby urge the Minister of Railways to instruct the
extension of the Coimbatore-Mayiladuthurai Jan Sahtabadi Express upto

Cuddalore junction.
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(ii)Need to modernize the Government Hospital, Sivakasi
to a super speciality hospital

SHRI MANICKA TAGORE (VIRUDHUNAGAR): Sivakasi is a town and a
municipality of Virudhunagar District in Tamil Nadu. It is the capital of India’s
firecracker industry with about 9,000 factories, big and small, producing 90
percent of the total fireworks output.

There are almost 400 manufacturers based in the city. Beside fireworks
factories, there are many printing presses with in-house studios and artists, which
produce a variety of colourful posters and calendar art. Sivakasi enjoys huge
revenue by producing fire crackers, matches, calendars, posters and other printing
works.

Sivakasi supplies firecrackers and sparklers all over India for Deepavali
festival. This industry has a huge turnover of around 1,00 crore rupees (around
200 million dollars) per year. Besides, Sivakasi supplies firecrackers for various
events like Sports Events, Film Festivals both in India and abroad. This city
supplies matches for 70% of India and has a large number of match industries
around.

Sivakasi has become the printing hub of Tamil Nadu and has enormous job
openings of DTP operators for creating printing designs using computer. This
makes Sivakasi one of the major computer users’ towns in Tamil Nadu. The city
also has a lot computer hardware servicing companies in Sivakasi. Graphic
designers make use of the opportunities to design for Printing companies and
Fireworks cartoons and establish themselves well.

However, in spite of all these aspects, Sivakasi does not have a modern
hospital with advanced equipments and specialized services. In view of the
hazardous nature of activities being undertaken in the firecrackers and match
industries, quite often major accidents break out notwithstanding the stringent

safety precautions. In such eventualities, the accident victims have to be taken to
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the Government Hospital at Virudhunagar and or Madurai or else resort to the
private hospitals.

The only major Government Hospital located in Sivakasi, is not suitably
equipped to treat burn victims. The Hospital has only a 6 bedded ward to treat the
burns victims, with only one air-conditioned room. The next larger hospital is
situated only at Virudhunagar, which also does not have adequate facilities to treat
burns victims, leaving with the only option for the victims to go to Madurai, which
is about 60 kms away, for treatment. Therefore, the Government Hospital at
Sivakasi needs to be appropriately modernized to function as a super specialty

hospital with particular reference to treat burns victims, under the NHRM Scheme.
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(iii)Need to ensure supply of power to the rural households under Rajiv
Gandhi Grameen Vidyutikaran Yojana in Odisha

SHRI HEMANAND BISWAL (SUNDARGARH): Theft of -electrical
transformers in Odisha under Rajiv Gandhi Gramin Vidyutikaran Yojana
(RGGVY), the flagship progrmme of RGGVY is on the rise. Due to theft of
transformers, the scheme met with utter failure in Odisha. Most of the villages in
the tribal areas has not yet been supplied with power due to lack of power and
proper co-ordination. The villages supplied with power are deprived of the
privileged due to theft of tansformers in districts like Sundargarh, Jharsuguda,
Sambalpur, Khurdha. Other districts are encountering the theft of transformers
and 282 transformers in Sundargarh were stolen even within months of installation.
The theft is caused in spite of lodging of FIR in the Police Station. Tangible steps
are not being taken either to detect or to prevent for which thefts occurred. Due to
this, the aim of the scheme to supply power to targeted BPL families is not
realized.

I urge the Government to take suitable necessary measures in the matter.
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(iv)Need to remove sports as a subject from the B. Ed. syllabus in
Universities in Uttar Pradesh

TG T (g (WArwre): e 377 & Aenw ¥ W d giud S a@wdl g 6 Aa
G AT 7A@ Sl U il SfeTyh URIE & # BM dRdl g, o I ay
digs WieT & YIeAhH H WISy Bl U gs ols~ & ded A [HAT § Safh ) SR
ge ¥ it fazafdenca # Wcw 1 UlcahA el © | 39 MSS oflg=d DI A B A
Ugl d 59 U1 Pl SR U & favafderer | I8 uar o er @nfev fh ¥ fawy s+
favafaenera ¥ ugu o1 @ € 1 S | 39 A9y H § 9 A9 e §9 Sh ¥ b3 R
firelt ok 39 g TN & § W 39 99Y | A9 d% HIs HRIAE T8l g8 § | 399 SR
UeY & JIREN, YodMyR, BAUR A1g St TR Ud FATg & BrEAl B g § [ TG QA
Arel | T8 fire o1 @1 ® s SR S A & Bl H S AR B U MhI ¥ RAfh
39 MSS s~ & d8d g &3 & B Bl divs § Jd9 T el o1 &7 8 |
WEHR I RY 7 6 v & 39 UIoushd H $© anl & [ofy WICH & UISadhd Dl
BRI WY iR SR U9 & fJwafderney § WieH & UIeddy &l @ 9Y 3R 9 39
UISIhd ¥ BTF U BN el dd TS g’ dits & Uedshd 8§ Wicq &1 faug war

MY |
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(v) Need to check and punish the people involved in adulteration
of milk products in the country

sit morer RiE (\aw): #  AFE WRey U9 uRaR dedmor HAY @1 e Q¥ @Y TSt
focel |fed o AT A Tepell FHeac! vd Ri=ifed gu vd U=k, Wl S gSeel 3 a911 @
ST ST R@T 8, B AR ATHI HRAT =T g |

TS QX < 4 Apell, Mamae! vd Rdfes gu gd TR, W gSeel 9 SR 3R 9=
ST &1 § Sl &1 & ARG & WRT & o 98 8MaRE € | 39 ddhall fHamac Reifes
Y B WA A JHIRGT ge B AA-AIY gedi, Alersl, YW U dai b Sfigd bl Al gs
TN & | |t fafe= el o ud ©

qrd Rre R W IR B9 B e 8, 39 farad el Redfed gy b dad |
iR, fddt, HER 7d PR SRAT WS SRt 89 &1 a1 9¢ &1 2 | T&Tel T AW U6
T gRT fhY ¢ 9 A U1 Aol © 1% PO & 991 H 4RI YR & WIS Pl D5 a9 S |
3fedel WEIGAl, BH PV TYM <X H W6d € IR TR 39 3R &M o1 fdia araeass € | U
W IRR ¥ & W ARKTSH B BT Bl Ol Fdhl @ 3R U W@ AR & 92, A
3R 3T IRAR Bl fAbraeficl a1 Wehal & | IR W@ W6 W 3Rdl Al Dl arsdi Si
AT BT SR 8, IFDH! Fad 8RN | [T YRGS SHAT G | S H UTPiad g SATaT Bl
goTaT <7 1Ry |

3d: 3 WdY H A 3B © [ Aol Mamad Rdfesd gg vd TR, @ram &9 atel
RS @1 vde vd 370 fI%g HOR F HOR HRATE & =g 5w SR Ry S den

HOR DI 11T Ul
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(vi) Need to set up Central Universities in Motihari and Gaya to be named
after Mahatma Gandhi and Mahatma Budha respectively

it wen Aew Rz (qdt wvaRon): weren T @ S SR < @ sfoee § ue afaa
T 2 | AR & Ta-Td iR i St @ SufRfT &R <o @Y oedl @t e & o dey
@ BEEl W g g oRfEa § | qul @ Heren e @ W W AIRER § e b
feafqenerd wnfid & &1 A7 T8 & 91 3R fTER & WAR I Bl 2 | 3idd: AR

Bl PR 7 SR TR s favafaerey, @ifdert vd sfer fer e=iy favafaerey,

# wrfid & &1 oty forar 2 1 3R WRaER ¥ Ry ® 5 Aifve # wfia @ ara S

N N

feafaenery # wgreT e v 1 # iU 8 drel e favafaenery § idagE b1 A
TSl S |

(vii) Need to take suitable measures to control land erosion caused by
Chambal, Kwari, Sindh and Yamuna rivers in Bhind, Morena, Datia,
Sheopur in Madhya Pradesh and Etawah in Uttar Pradesh

st arelies arte (f9S): A&y Uow, STR Uaw, ORI A 37 dTell avdl, R, g, I
scdl & fRaml @ By yfF digel § oRafi@ & B 2 | 39 Ik 997 W T8 a1 1 @
Pl &1 Y A T BT G, T IRISHIR B A | BT T $/H 9Ue 4 8 | A bs

WRPR A T © fh WRPR 3 AHT $ Heq 3oy |




12.12.2012 64

(viii) Need to provide safe drinking water in Kaushambi parliamentary
constituency in Uttar Pradesh

3t Yo PAR (BEmEl): PREE (SR U<9) A9 & F Bl el JardiTe T Hiid
TSIl B TR I S 61 § | BEl-hel sarhl W @RI U AH FARISE Ud SRIMG dw
g g § RN MR dERAl @1 O ST B | X AR 89 B e ARPR 94 dNId
sfoear w1 2usdy AT (S1U SIRT) RS EdHl 91 R I el H Pg UIod Dl Fedls
gffead a7 |

(ix) Need to take measures to increase production of
milk in the country

£ s N TR (iaw g8 TR): 7R & e 7 Saredal 3 guR a9y i) Tde@r,
2012 ¥ ST SRS AR § ST g UYEd Il 7 HRA B WIREd Tl &
U TS & ARV R IR QAT T 7 | UYRll & AR B HHI B IR B fog AR By
Y™ URYE & SU-HEIMQ:Dh Bl Hel ¢ b WHR & WR R 7™ fby o1 @ g |
Ifh Y AR BT A G SMYfT H IS YR 781 8 bl & | Svi IR Ic1&h IY3T bl HH
R R A SR 1 7 |

AR <9 § AIRET Y de=n favg & [R5 f S & goea waite 2l Afed, U B
JEHAT & A H BART < agd G0 & | I8l 2200 ofiex uf a¥ ufa oy & dfasw sivra
® Yol Dl 990 Wlex U & UaT BT 8 | UY AR DI AR HHI AR 0! Tl D qYSH
B W UG 3HD! U WI I8 © |

TG ST I VR & (996 & IR <F § @ IR & 11 IfRd, ) aR
®I 35 TRTER 3R Foblsd IR BT 45 Uioed &4 & | I8 R Ul T Ush a1 4 a1
gl & | S A Sred Uyl @ W # R fg @ & 7 R vF s @t
MEeTHA & | SRS Wi RAd RIcye g fawd &) Wrer gen & foy sad Sa@re @
Uy IUTET BT AT STl el §Y WIRA bl Y BT G 3f8H ardl 171 © |

T ARHR W 3RY © [ a8 39 4 7IRMN & I 9 Iuedhdr § aAavd W W

JURIHS IUT By S G 3Maeqd U8l BN |
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(x) Need to provide reservation to most backward
classes in the country

R fva Wew pAR (qiw): § AR S B O Hea SN B SRS B AR
IMPT F Y Pl ¢ [ Asd FHIH & deblele Fa &1 TA.R. 6 1 o fUss
geel 7 ar] f W) R B, fihg dw IReR T 39 g W P AR @ e g RN
HROT BRG] AN o9 H ARG © |

o HH S | oMU ¥ 5 #ft SRS ARE @t e @1 oy o R eid fUes
T BT Dy Harelt vad Rueror dwenait # o I e fam W wgd X w6 5w o
& At &1 watfior fawr @ |
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(xi) Need to sanction the Jolarpet-Tirupathur-Kandili-Barugur-Orappam-

Salugiri-Krishnagiri-Hosur new rail line in Tamil Nadu
SHRI E.G. SUGAVANAM (KRISHNAGIRI): The People of Krishnagiri district
are isolated from the mainstream rail connectivity. The rail link between Jolarpet
and Hosur remains a distant dream. Keeping this in mind, since 2004, I have been
demanding for this new railway line and also raised the matter time and again in
Lok Sabha and other foras. Considering the importance, it was decided to conduct
a resurvey for this new railway line and I was assured that this project would be
taken up immediately at an estimated cost of Rs. 226 crore so as to provide rail
link from Jolarpet-Tirupathur-Kandili-Barugur-Orappam-Sulagiri-Krishnagiri-
Hosur.

The proposed railway line between Jolarpet and Hosur will pave way for
further improvement of Industrial growth in Hosur and its surrounding areas. This
line will connect both Tamil Nadu and Karnataka States. Presently, majority of the
products meant for exports are mainly airlifted or sent through road only. Absence
of a rail link in this route has been an impediment to the district’s industrial
growth.

I shall, therefore, request the Hon’ble Railway Minister to kindly sanction
the Jolarpet-Tirupathur-Kandili-Barugur-Orappam-Sulagiri-Krishnagiri-Hosur
New Rail link at the earliest.
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(xii) Need to make Tamil language a medium of examination for
recruitment in Central Government jobs
SHRI C. RAJENDRAN (CHENNAI SOUTH): The Central Government has been
conducting various competitive examinations that are common for all candidates
throughout the country, year after year. Till now, these examinations are being
conducted with question papers printed only in English and Hindi languages. The
students are given an option to choose between these two languages only.

This system puts the candidates from Tamil Nadu in general and with rural
background in particular, into a disadvantageous position. The rural poor students
are intelligent and knowledgeable, but they are not able to compete because there
is no level playing field, from the aspect of choosing the language. A large number
of socially and economically backward meritorious rural students are appearing in
such examinations conducted by the Centre, but find it difficult because the papers
are not in Tamil language.

I urge the Central Government that as a part of the policy, it should instruct
the different Ministries concerned to conduct examinations in Tamil language also,
apart from English and Hindi, so that the students from Tamil Nadu would have a

level playing field and compete in the examination on par with other students.
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(xiii)Need to provide level playing field to Punjab State in
the industrial development of the State keeping in
view the tax holiday provided to its
neighbouring States
SHRIMATI PARAMIJIT KAUR GULSHAN (FARIDKOT): I would like to bring
to the notice of the Government the detrimental effect of selective tax benefits to
Hill states surrounding Punjab on the industrial development of the State. Even in
the recently concluded meeting with the Chief Ministers of the Northern States,
Chief Minister of Haryana & Finance Minister of Punjab opposed tax holiday to
Hill states. It remains a fact that such selective benefits deny level playing field
for industrial development and often lead to region specific tax benefit
exploitation resulting in evasion of tax amounting to thousands of crores.

Therefore, I demand a fair deal for Punjab in the matter.

(xiv)Need to extend benefits of reservation to ‘Maratha’ community in
Maharashtra

2 9 NS (TABTA): HERTSG, H IRISATS], U] HERT, TR HABRIE, g IR Ppichor
@ TET AT W @R B, eM iR YEH feam wwer oifa & € 1S9 aRew
‘PUE (WA W B B d1N) D WU H G S8 © | HERIEG, DI AP 3R sforerd d WY
PUE-TRIST BT 31 TR-IR B &1 2 | Hed AN ‘Uil ST 1 A1, A=eqor i
A W form 8 1 ifeh et ge-foRd 7 8M & BRU SRR WRIeT §A1S & q8ldl drl o
MU M & A1 'PUEI I U T A b HRUT goi qd GO DI AL, REVT BT AT
el et <@ E |

RTER 7e¥, B¢ 3R e foam 3 99 ‘wwer it & & € iR wERrrg #
AT o oS 9% MBSV 88 © ST 0 WURRR [P AT ST & & | ARE B

AT BT B AERIE, BT ARG * FAIS Ugel & IQleld 8, 399 ABRIG, Pl FAdRIT W)

JABT R AR T DI HHTEAT DI W U DG ARDR gRI ARG HATS DI IAREV < Bl

faid SMaIhar © AT INPR BT 30 IR A T HRIATE! B DI Svnd § |
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14.02 hrs
DEMANDS FOR SUPPLEMENTARY
GRANTS ,(GENERAL), 2012-2013

MR. DEPUTY-SPEAKER: The House shall now take up Item No. 16.

Motion moved:

“That the respective supplementary sums not exceeding the amounts
on Revenue Account and Capital Account shown in the third column
of the Order Paper be granted to the President of India, out of the
Consolidated Fund of India, to defray the charges that will come in
course of payment during the year ending the 31 day of March,
2013, in respect of the heads of Demands entered in the second
column thereof against Demands Nos. 1, 2, 6, 7, 9 to 14, 16, 19, 20,
27,29 to 33, 41 to 43, 45, 46, 48, 50, 52 to 54, 57 to 62, 65, 66, 68,
72,773,717, 82, 85, 88 to 93, 96, 97, 101, 102 and 104 to 106.”

... (Interruptions)

MR. DEPUTY-SPEAKER: Shri Ananth Kumar

... (Interruptions)
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MR. DEPUTY-SPEAKER: Shri Ananth Kumar.
....(Interruptions)
2 I AR (A <flron): Surener HEley, MUY Weldcd feHied ®BR Uved W g9
qrer & oy srawR foan, safey # Siveh! g=are Ui Har gl ... (r@em)
TS QX 20 b1 el e H & uie ATl & oy g, 9l.u. U8l &1 519 37aaR gaTl,
RERSICICIESISIIRCICEIG)

IS ARG ¢ B I PAR SN DI YU & Rebrs H SrQ, arep! fHd B ara Revrs
H & S|

..(EETEr)
it o PR : A AR fGE St ua srfurl dEerd € SR 39 & uEd off i
o1 AT |HTET SR ofg A1 o<y waTerd WAl %2 €, 9 A1 e sriemeEd €1 ... (@)
ITEAE ARG @ T PAR Sil, AT AN HAY BN |

... (Interruptions)

MR. DEPUTY-SPEAKER: The House stands adjourned to meet again at 3 p.m.

14.03 hrs

The Lok Sabha then adjourned till Fifteen
of the Clock.

* Not recorded.
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15.00 hrs
The Lok Sabha re-assembled at Fifteen of the Clock.

(Shri Francisco Cosme Sardinha in the Chair)
... (Interruptions)
MR. CHAIRMAN: Hon. Members, please take your seats.
... (Interruptions)

MR. CHAIRMAN: Nothing will go on record.

(Interruptions) ... ~

15.01 hrs

At this stage, Dr. Baliram and some other hon. Members came
and stood on the floor near the Table.

... (Interruptions)
MR. CHAIRMAN: Nothing will go on record.
(Interruptions) ... *
MR. CHAIRMAN: Please take your seats.
... (Interruptions)
MR. CHAIRMAN: The House stands adjourned to meet tomorrow, the 13"
December, 2012 at 11 a.m.

15.02 hrs

The Lok Sabha then adjourned till Eleven of the Clock
OEhursday, December 13, 2012/Agrahayana 22, 1934 (Saka)

* Not recorded.
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Friday, March 10, 2000/Phalguna 20, 1921 (Saka).
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